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subsidiscd ratc from FCI, under the open
salc scheme, have been selling atta,
maida and other products of wheat at
cxorbitant rates;

(b) if so, what action Government
have taken against mill owners who have
ncglected the very purpose of the
scheme; and

(c) the outcome in this regard?

THE MINISTER OF FOOD (SHRI
AJIT SINGH): (a) to (c¢) Food Corpora-
tion of India is selling whcat under open
Market Sale Schzme to buyers including
Roller Flour Mills, Foodgrains wholesal-
crs and retailers, State Civil Supplies
Corporations, Cooperatives etc. with the
objective of stabilising the open market
_price behaviour of wheat and at the same
time to liquidate certain stocks to minim-
isc carrying cost of stocks and hcnce
subsidy. Since the delicensing of Roller
Flour Mills, Government has no control
over the working of RFMs. and the
prices of their bye-products of whcat.
However, all the states, where open saic
of wheat is in operation, have been
adviscd to ensure the availability of
wheat products to consumers at reason-
able rates in conformity with the open
sale prices of wheat in the State in view
of the wheat being sold to them at
subsidiscd ratcs. A copy of the instruc-
tions issucd to State Govts. is given in
the statement.

Statement

Instructions issued by Govt. in regard to
the prices wheat.
No. 9.(9)/94-DR-111
Government of India
Ministry of Food
Food Procurement
Distribution)

krishi Bhavan, New Delhi
dated the Sth Sept. 1995.

(Deptt. of and

To
Al the Food Secretaries {Except J&K
& N.E. States)

[11 MARCH 1996]
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Subject:-—Availability of wheat and wheat
products to the Consu-
mers at, reasonable rates.

Sir,

I am directed to say that FCI has been
allowed to sell wheat in the open markct
at prices which are lower than .its
economic cost. Among other objectives,
the main aim of the Govt. was to ensure
availability of wheat and whcat products
to comsumers at reasonable prices.

2. The Standing Committee on Minis-
try of Food & Civil Supplics and Public
Distribution in their 12th Report has
obscrved that the roller flour mills who
have bcen supplied wheat at subsidised
rates under the open sale operation of
FCI were selling Atta, maida and other
bye-products of wheat at exorbitant rates,
thus negating the very purpose of the
open sale scheme.

3. As the raw matcrial for atta, maida,
suji and othcr wheat products is being
provided at rcasonable rates, miller/trad-
ers arc expected to pass on the benefit to
the consumers by selling the wheat pro-
ducts at reasonable rates. You are, there-
forc, requested to take nccessary action
in the matter tfo cnsure that the prices of
wheat and wheat products rcmain  at
levels in confirmity with the open salc
prices of wheat in your State.

Yours faithfully,
SD/-
(SURENDRA KUMAR)
Joint Secretary to the Govt. of India
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Encrgy crisis duc to non-availabllity of
coal

1150. SHRI PARMESHWAR
KUMAR AGARWALLA: Will the
Minister of COAL be plcased to refer to
the answer to Unstarred Quecstion 3078
given in the Rajya Sabha on 24th April,
1995 and’ state:

(a) whether attention of Government

ha :;F been drawn to the mcdia reports
and public resentment about the enérgy

crisis almost all over India due to non-
“availability of coal; and

-

(b) if so, what measures Government
proposc to take to solve the problems?

THE MINISTER OF THE MINIS-
TRY OF COAL (SHRI1 JAGDISH TY-
TLER): (a) and .(b) Presumably the Hon-
ourable Member is referring to the. news
itcm rcgarding inadcquate supply of coal
to thermal power stations during the
current year.

The Planning Comyassion has assessed
the demand for coal for power sector for
the year 1995-96 at 184,20 million tonnes.
The total despatches of coal to power
scctor from Coal India limited (CIL) and
Singarcni Collieries Company Limited
(SCCL) during April, 1995 to January,
1996 were 151.048 million tonnes as
against the  target of despatches of
150.168 million tonnes for this period.
This is 100.58% of the target. The de-
spatches have also shown an increasc of
10.9% over similar period last year.

-
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Central Electricity Authority (CEA)
has also reported that no thermal power
station is on the verge of closure. How-
ever, some thermal power stations are
having low stocks. The rcasons for low
stocks with the power houses include:

(i) Excess consumption of coal as com-
parcd to the quantities which the coal
companies arc requircd to supplied of
these power houses. -

(it) Unloading constraints at the power

house c¢nd.

(iii) Coal supplie being restricted due

to non payment of coal sale dues
by the power houses.

(iv) Movement constraints of the Rail-
ways; and
(v) upplies getting affected on account
of sporadic strikes in SCCL and
due to inundation of some¢ mines in
the castern parts of the country.
Supply of coal to power houses is
accorded top most priority and is moni-
torcd regularly by an Inter-Ministerial
Comunittce. Morcover, coal can be freely
imported and the power houses can sup-
plement their supplies through imports to
meet any increase in demand above the
agreed levels. The option of captive min-
ing is now available for power scctor.
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